
Govemment of Jammu and Kashmir

Departrnent of Law, Justice and Parliamentary Affairs- 
Civil Secretariat
Srinagar/Jammu

Subject:-Litigation Reforms and effective monitoring of Litigation in Union territory of

JammuandKashmir.Appointmentofofficerlncharge(olC)Litigation.

GOVERNMENT ORDERNO:'5598-'IK (LD ) of 2026

DATED:- 21 - 04 - 2026

Sanction is hereby accorded to the appointment of Officer's of

Public Works(R&B) Department as Officer In charge (OIC) Litigation for the

cases mentioned in annexure to this Govemment Order including Contempt

Petition if any, pending before Hon'ble Supreme Court of lndia'/Hon'ble High

Court of J&K and Ladakh/Central Administrative Tribunal or any other forum'

The terms and conditions of appointment of the OIC shall be

govemed by the provisions of Govemment Order No'1673-JK(LD) of 2021

dated24.03.2021

By order of Government of Jammu and Kashmir'

No:-LAW-OIC/4/2026

Copy to the:-

sd/-
(Achal Sethi)

Commissioner/Secrelary to Govemment

Dated-27- 04 -2026

Q

0Y

l. Leamed Advocate General, J&K'

2. Principal Secretary to Hon'ble Lieutenant Govemor' Raj Bhawan'

3. Join, i."r",uo (J&K), Ministry ofHome Affairs' Government oflndia'

+. n"gl.t.* C"nerat, High Court of J&K and Ladakh' Jammu/Srinagar'

s. friicipat Secretary to ion'ble ChiefJustice' High Court of J&K and Ladakh'

6. Principal Secretary to Govemment' PW(R&B) Department'

7. Director Litigation, Srinagar/ Jammu'

8. Law O{Iicer concemed

9. Oflicer ln Charge Litigation(Olc)'

I0. Private Secretary to Chief Secretary for information ofChief

I l. Private Secretary to Commissioner/ Secretary Law'

12. lncharge website.

13. Govemment Order file'

14. Concemed file.
( Reyaz Ali B

DeputY Legal Remembrancer

)



Annexure to the Government order No:- 5598-JK(LD) of 2026 dated 27 '04'2026'
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o.
hri. Mohd. Qasim, Execu

ngineer, PMGSY Division, Billawar
tive

C) No.650/2026 titled
Sons Vs. UT of J&K & others.

M/S Puran ChandI

r. Aijaz Ahmed Shah'
perintending Engineer PWI)

Circle Reasi
rough its Proprietor Issaq

T of J&K and another

rit struct IsM/ ConF6 ledtt0 5l{ 02t2C N)P(
ers tlsDmed afAh

r. Najmun Sahar, Superintending
R&B Ci Anan

.A. No. I166/2022 titled Cu lshan Akhter V/s

of J&K & others.
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